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SHRI KANWAR LAL GUPTA
(Delhi Sadar): Before you proceed
to next item, 1 want to make a sub-

E

MR. DEPUTY-SPEAKER: About
what?

UNA 23, 1800 (SAKA)
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MR. DEPUTY-SPEAKER: You
just cannot get up and make eay
submission. TUnless you heve inform-
ed me earlier, it is not possible.

Shri Manchar Lal.

————

12.33 hrs.
MATTERS UNDER RULE 377

(i) REPORTED MANUFACTURE OF SPUM=
ous prucs N Kanrom
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A1) Ivozrmwonre crosms or RENGH,
Iovunary CoMPANY

SHRI SAUGATA ROY (Barrack-
pore) Sir, under Rule 377, I place
the following very important matter
before the House

The Bengal Immunity Company
which 18 a pioneer pharmacetical
manufacturing company of Indin and
which was founded 60 years ago at
the mmitiative of great people like Sir
Nilratan Sircar, Sir Kailash Chandra
Bose and Dr Bidhan Chandra Roy,
19 now facing closure and the manuge.
ment have already given notice of
their intention to close gown the face
tory

About 2,100 workers ure working
n this Bengal Immunity Company
angd all their families are threatened
by this closure Not only that The
Bengal Immunity Company hag units
i Caleutta, Delhi, Lucknow and
various other parts of India It has
got one of the best full-fledged
research institutes for bacteriological
and 1mmunological control which is
also recognised by the Ministry of
Education and under which lot of
people are doing resesrch It s
manufacturing such Life-saving drugs
as Anttetanus vaccines, anti-Dip-
theria vaccines, Gas-gangrene Anti-
toxins, Normal Sera Vaccines, in-
cluding toxoids It also manufactures
pharmaceutical chemicaly and drugs
like Synthetic drugs, Antacids, pep-
tones and Fine Chemicals, Formul-
lated products like Vitamins, Mine-
rals, Hormones Alkaloids, Aminoa-
cids, Enzymes and other pham®centi-
cals

Sir, thus Company has already given
notice of closure as a result of which
there will be shortage of these Life-
savings drugs and the Serum in the
market The management of the
Company has already approached
the Government of West Bengal to
approach the Union Government es-
pecially the Ministry of Petroleum gnd
Chemicals, to take over this Company



